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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 148 OF 2023 (WZ2)

IN THE MATTER OF

KATIYA HAIDARALI AHMADBHAI & ORS. ...APPLICANTS
VERSUS
STATE OF GUJARAT & ORS. ...RESPONDENTS

INDEX FOR AFFIDAVIT ON BEHALF OF RESPONDENT NO.
1 - FOREST AND ENVIRONMENT DEPARTMENT, GUJARAT
STATE, RESPONDENT NO. 4 - CONSERVATOR OF FOREST
AND RESPONDENT NO. 5, - DEPUTY CONSERVATOR OF
FOREST IN COMPLIANCE WITH ORDER DATED 14.11.2025.

Sr. | Particulars = Annexuresff Page
No. Nos.
1. | Index =y, L I = = &

2. | Affidavit -in- Reply . -

3. WCODY of bank statement reflecting the R

transaction of Rs. 10,000/ -

Filed Through,

Parth H. Bhatt, Advocate

For Respondent No. 1, 4
& 5
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 148 OF 2023 (W2)

IN THE MATTER OF

KATIYA HAIDARALI AHMADBHAI & ORS. ...APPLICANTS
VERSUS
STATE OF GUJARAT & ORS. ...RESPONDENTS

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 1 - FOREST
AND ENVIRONMENT DEPARTMENT, GUJARAT STATE,
RESPONDENT NO. 4 - CONSERVATOR OF FOREST AND
RESPONDENT NO. 5, - DEPUTY CONSERVATOR OF FOREST
IN COMPLIANCE WITH ORDER DATED 14.11.2025.

1.1, Bharatbhai Motibhai Patel, age 45 years, Depuly
Conservator of Forest, Wild Ass Sanctuary, Mayurnagar,
Halvad Road, Dhrangadhra do hereby solemnly state on oath -

and submit that:-

1.1. The present affidavit is filed with limited purpose for
compliance of the Order dated 14.11.2025, wherein this
Hon’ble Tribunal has imposed cost. The relevant para is
reproduced herein below:-

“2. From the side of Respondent No.1- State of Gujarat, learned
counsel Ms. Shruti Umesh, holding brief of learned counsel Mr. Parth
H. Bhatt, has appeared. On the earlier date, learned counsel Mr. Ravi
P. Patel alongwith leamed counsel Ms. Khyatt Chugh had appeared
and submitted that they will scek instruction with respect o
representing Respondent No.4- Conservation of Forest-Wildlife and
Sfor Respondent No.5- Deputy Conservator of Forest and file their reply
affidavits in this malter. But till date, no reply affidavit has been filed
from lheir side.

3.Today, learned counsel Ms. Shruti Umesh, representing
Respondent Nos.1, 4 & 5, seeks additional two weeks’ ime to file

H >3
2 3 m m neputy Conservator of Foresty

wiid Acs Sanctuary
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reply affidavits in this matter. We grant her the said time, subject to
payment of cost of Rs. 10,000/ - (Rs. Ten Thousand Only) to be paid in
the account of NGT Bar Association (Western Zone) at Pune within one
week.”

1.2. Ttis humbly submitted that such order was uploaded on
portal on 24.1 1.2025,_ thereafter the cost was paid by
answering Rcspond.ent on 28.11.2025. The bank
statement showing the transaction of Rs. 10,000/ - paid
through NEFT to NGT Bar Association is annexed and

marked as ANNEXURE - R1.

Jj
2. Therefore, this Hon’ble Tribunal may please to consider the
compliance of Order dated 14.11.2025 and pleased to take

the Affidavit — in Reply filed by the answering Respondents on

record.

Date -2 3 JAN 2026
Place — O'J K

S Deponent
PR S LR 8 T Deputy Conservator of Forests
4 C N I il AsS Sanctuary.

\ Y BB L iy

VERIFICATION

, Bl‘laiffi-ﬁb_k_)éi—--l\ﬁloti.bhai Patel, age 45 years; ;Depuly Conservator
of Forest, Wild Ass Sanctuary, Mayurnagar, Halvad Road,
Dhrangadhra solemnly states that the contents of the Affidavit

arc true and correct and best of my knowledge, nothing stated
therein is false and nothing material has been concealed

Whercfwm j

x |O3F[221 S

423342 ¢ Date +2'3 JAN 2026 -
Solemnly Aff A%%‘b’éf re me —
by. B habtded MmﬁLﬂJJ -
who is identified by...ccocesenanes (= S a
vinom | know Personally. - >
v . o Depu&)ggn%rgr%&%r of Forests
s‘p .SANDHI Wild Ass Sanctuary
" “NOTARY Dhrangadhra

CONT OF TNDTA
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NOTARIAL NOTARIAL NOTARIAL

23 JAN 2026

NOTARIAL NOTARIAL

RG. SERIAL Nown TR L2 e
BOOK NOZL?.. ..... Favkeuuason "
PAGE Noll.lll.l . PARTEAPRNSARERINEOS
DATEuvvesZ. Jouslod e 2o 0. 2uBrnsns

- % ‘
SIKANDAR G. SANDHI
NOTARY
GOVT. OF INDIA

MY COMMISSION
EXPIRES ON 17/02/2030

SIKANDR G. SANDHI
NOTARY

GOVT. OF INDIA




Amnexure - R4
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